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Delhi School Teachers Co-operative
House Building Society, Delhi

1710, SHRI T. S. NEGI: Will the
Minister of WORKS AND HOUSING
AND SUPPLY AND REHABILITA-
TION be pleased to state:

(a) whether the Report of the
Enquiry Officer appointed to look into
the affairs of the Delhi School Teachers
Cooperative House Building Society,
Delhi, would be laid on the Takle of
the House and circulated to the M.Ps;

(b) whether some cases against the
so-called Managing Committee which
got elected during Emergency by the
Registrar, Co-op. Societies, Delhi, in a
challengeable manner are pending in
the courts of Law in Delhi; if so, full
details thereof and latest position of
the cases;

(c) whether the so-called Managing
Committee of the Society have enroil-
ed many new persons as teacher mem-
bers and non-teacher members of the
Sociely after assuming office during
emergency; and

(d) if so, their number separately?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) Enquiries under the
Bombay Cooperative Societies Aet,
1925, as extended to the Union Terri-
tory of Delhi were held thrice viz. in
1963, 1966 and 1972.

The Hon'ble Member has not clari-
fied which Report he is referring to;
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but all the Reports are old. More-
over, under Section 55(4) of the Act
only a gist of the Report is to be com-
municated to the Society. Hence the
Government do not propose to lay any
of these Reports on the Table of the
House.

(b) Yes, Sir. Two writ petitions No.
581/77 and No. 659/77 have been filed
in the High Court of Delhi. The pra-
year in the two writ petilions are as in
Statement I and II [Placed in Libra-
7y. See No. LT—1192/77]. C.W. No.
581/77 is fixed for hearing on 1-12-77.
C.W. No. 659/77 is fixed for hearing
on 5-12-717.

(c) The Society has denied any
new enrolment of either teachers or
non-teachers as members.

(d) Does not arise.

Food Production by 1985-86

1711. SHRI C. K. CHANDRAPPAN:
Will the Minister of AGRICULTURE
AND IRRIGATION be pleased to
state:

(a) whether Government’s attention
has been drawn to a study made by
International Food Policy Research
Institute wherein it is pointed out that
India is projecied to face a food deficit
of 14 to 17 million tong by 1985-86
unless the trend of production im-
proves in future years; and

(b) if so, the details of the study
and Government’s reaction thereto?

THE MINISTER OF AGRICULTURE
AND IRRIGATION (SHRI SURJIT
SINGH BARNALA): (a) and (o). The
International Food Policy Research
Institute, Washington has undertaken
a study at the request of the Consul-
tative Group on Food Production and
Investment (CGFPI), with the object
of estimating the investments required
over the next 15 years to increase food
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production in the thirtysix low income,
food deficit, Developing Market Econo-
my countries (including India) in or-
der to meet their food needs. Accord-
ing to a progress report of this study
considered at the fourth meeting of the
CGFPI held in Washington in Septem-
ber, 1977, India is projected to have a
wheat equivalent deficit of 4.3 to 39.4
milion tonnes by 1990 under various
assumptions. The study is still at a
very Preliminary stage to offer con-
crete ideas. However, according to
the projections made by the Nationai
Commission on Agriculture, the de-
mand and supply for 1985 would be
more or less in balance.

Grants to States for Consfruction of
Houses

1712. SHRI SOMNATH CHATTER-
JEE: Will the Minister of WORKS
AND HOUSING AND SUPPLY AND
REHABILITATION be pleased to
state:

(a) the amounts of grant made by
the Central Government to different
State Governments for construction
of houses during 1975, 1976 and upto
October, 1977 with state-wise break-
up; and

(b) the number of houses built
during the period?

THE MINISTER OF WORKS AND
HOUSING AND SUPPLY AND RE-
HABILITATION (SHRI SIKANDAR
BAKHT): (a) All Social Housing Sc-
heme introduced by the Ministry of
works and Housing, except the subsi-
dised Housing Scheme for Plantation
Workers, which is a Central Sector
Scheme, are in the S:tate Sector and
are implemented by the State Govern-
ments. As regards the Central Sec-
tor Scheme, the Subsidised Housing
Scheme for Plantation Workers, the
following amounts of grants were
made by the Central Government to
the six State Governments who are
implementing the scheme:—





